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(b) The Fruit Products Order has
been issued under Section-3 of the
Essential Commodities Act, 1955 which
Applies to all States except Jammu and
Kashmir. Since the parent Act has
not so far been extended to the State,
the Fruit Products Order also does not

‘Xtend to that State.

Vo s Fmfwmy &
faw @At ¥ fovw wdt g%
Frafeera

4684. ®IY T ITW : FIT WA AT
gate 7l 97 9 ) 397 F34 5

(F) ad 1966 9 1967 7 =7
TER F fam-fea fawrii ¥ Tomme
fes Fwterdi (Faamsi 1 afaam
sfagamr) sfufaas, 1959 1 geerga
F&F, 9w faurt & o faems
FETET ¥ form anyAl 7 foam 95 9
frafema w1 §; o

(&) 7 favrri & faeg a7 Frdawgr
AAEY?

WA, QI aqT gate sawa §
IIRaY (st o qo WHIT) : (F) -
7 #z (Fefeaat A sifrard sifugeer)
Afafrr, 1959 & st Fa= fafxe
fraew Tt #1 o ey afy-
gfad 734 #Y sqawar §

(&) sara qarad am

PLANT PROTECTION DIRECTORATE

4685. SHRI RAM CHARAN: Wwill
the Minister of FOOD AND AGRICUL.-
TURE be pleased to state:

(a) the total number of employees
in the various categories, Class-wise
recruited so far in the Directorate of
Plant Protection Quarantine and
Storage and the number out of them
recruited from Punjab and Haryana
and other States;
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(b) the total number of Scheduled
Castes and Scheduled Tribes recruited
so far; and

(c) the total number of persons
belonging to Scheduled Castes and
Scheduled Tribes whose seniority have
been neglected at the time of depart-
mental promotion and the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD. AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) and (b).
The Directorate of Plant Protection
Quarantine and Storage has been in
existence for nearly 20 years anqg it is
not possible to furnish detailed infor-
mation about all the persons recruited
during this period as records are not
maintained in certain types of cases
for such long periods. However, in-
formation about staff strength and the
number of employees belonging to
Scheduled Castes and Scheduled Tribes

as on the 1st January, 1968 is as

under : —

Staff Strength  Number of Number of

on 1-1- 1968 Scheduled Scheduled
Casteemp-  Tribe em-
loyees. ployees

Class I 19 | Nil

Class IT 41 7 2

Class III 432 48 2

Class1V 235 47 4

Recruitment is open to all the citi-
zens of India is not made on regional
basis. However information about the
number of persons belonging to Punjab,
Haryana and other States in position
as on 1-1-1968 is being compiled and
will be laid on the Table of the Sabha.

(c) In the case of Class I and Class
II Gazetted posts recruitment is made
through the Union Public Service
Commission. For other posts recruit-
ment is made in accordance with the
prescribed Recruitment Rules and
rules about determination of seniority
issued from time to time. The cases





